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(f) the number of applications pending for allotment 
during the above period, above State-wise;

(g) the time by which these are likely to be cleared;

(h) whether most of these booths do not function 
p roper ly  and this cause  very incon ve n ien ce  to the 
people of the State, and

(i) if so. the remedial measures taken in this regard9

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) ; (a) to (i) The information is being 
collected and will be laid on the Table of the House as 
soon as possible,

[Transla tion]

Doordarshan and Akashw ani as 
Autonom ous Corporation

2426, SHRI BHAGWAN SHANKAR RAWAT : Will 
the Minister of INFORMATION AND BROADCASTING 
be pleased to state ;

(a) w he the r  the G ove rn m e n t  p ropose  to make 
D o o rd a rs h a n  and A k a s h w a n i  as a u to n o m o u s  
corporation;

(b) if so. the details thereof:

(c) whether any complaints have been received by 
the  G o v e rn m e n t  for not g iv in g  r e p r e s e n ta t io n  in 
te lecasting programmes of parliamentary proceedings 
and political parties in accordance with the number of 
Members in Parliament of various political parties;

(d) if sc, the detai ls thereof; and

(e) the action taken against the guilty off ic ia ls9

THE MINJSTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI G.M. 
IBRAHIM) : (a) and (b). Prasar Bharati  (Broad.casting 
C o rp o ra t io n  of Ind ia )  Act,  19.90 p ro v id e d  fo r  
e s ta b l i s h m e n t  of an a u to n o m o u s  c o rp o ra t io n  fo r  
A k a s h w a n i  and  D o o rd a rs h a n .  H o w e v e r ,  c e r ta in  
changes, inter-alia, in the Act may be required in the 
light of the rapidly changing broadcasting scenario. A 
three member Expert Group has been constituted on 
28.12.9fi to review the provision of the Prasar Bharati 
Act and to make recommendations. Further action would 
be taken on receip t of the recom m enda t ions  of the 
Group.

(c) No specif ic complaints have been received in 
this regard

(d) and (e). Do not arise.

Ban on East-W est Airlines

2427. SHRI MAHESH KUMAR M. KANODIA : 
SHRI DATTA MEGHE :

Will the Minister of CIVIL AVIATION be pleased to 
state :

(a) whether the Government have put a ban on the 
flights of East-West Airlines;

(b) if so. the reasons therefor; and

(c) the time by which the ban on the flights of East- 
West Air lines is likely to be lifted?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BRO ADCASTING  (SHRI C.M. 
IBRAHIM) ; (a) No, Sir.

(b) and (c). Do not arise.

Electronic Exchanges in M.P.

2 4 2 8 . SHRI PUNNU LAL MOHLE : Will the Minister 
of COMMUNICATIONS be pleased to state :

(a) whether an electronic exchange has been set 
up at Bilaspur district of Madhya Pradesh:

(b) whether the work of laying cable wires in the
district is in progress;

(c) if so, the names of places where the cable wire 
are being laid and the time by which it is likely to be 
comple ted ;

(d) whether group dialling facil it ies is being made 
available  in all the areas of Bilaspur district;

(e) if so, by when; and

(f) if not. the reasons therefor9

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) : (a) Yes, Sir.

(b) Yes, Sir.

(c) The places where cable wires are being laid are 
Korba, Darri, Bilaspur, Takhatpur, Murngoli, Jorhagaon, 
Pendra, Betalpur, and Balco and the work is likely to be 
comple ted during the year 19 9 6 -9 7 .

(d) and (e). No, Sir. Oi)t of 73 places, the group 
d ia l l ing  has been  m ade  a v a i la b le  at 50 p la c e s  of 
Bilaspur District. In the remaining 23 places, the facility 
of group dialling is planned to be extended by March,
1 99 7 .

(f) Does not arise in view of (e) above.

[E n g l i s h ]

Doordarshan K endras, Goa

2 4 2 9 .  S H R I C H U R C H IL L  A L E M A O  : W il l  the  
Min is ter of INFORMATION AND BR O A D C AS TIN G  be 
pleased to state :

(a) whether the G overnm ent propose to upgrade 
the programme generating facili ty at Panaji, Gao to a 
fu lf ledged Doordarshan Kendra; and

(b) w h e th e r  the  G o v e rn m e n t  a lso  p ro p o s e  to 
increase the time slot of Marathi items for the benefit of 
Marathi artists in G oa9

T H E  M IN IS T E R  OF. C IV IL  A V IA T IO N  A N D  
MINISTER OF INFORMATION AND BRO ADCASTING  
(S H R I C .M . IB R A H IM )  : (a) D o o rd a rs h a n  K e n d ra


